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INTRODUCTION 

I, the Chairman of Public Accounts Committee as authorised by 
the Committee, do present on their behalf this Eightieth Report on 
action taken by Government on the recommendations of the Public , 
Accounts Committee contained in their 2318t Report (7th Lok· 
Sabha) on Financial Review-cum-Commercial Accounts 'Of Canteen 
Stores Department. 

2. In their earlier report, the Committee had agreed to a proposal 
made by the Controller, ffi!neral of Accounts, Ministry ~  Finance 
(Deptt. of Expenditure) for discontinuance of the prac,tice of 
inclusion of Financial Review-cum-Commercial Accounts of the 
Canteen t ~  Department in Civil Appropriation Accounts. 

3. The observations/recommendations made by' the Committee 
have since been implemented by the Government. The Com-
mittee have, in this report, expressed their satisfaction over the 
action taken by the Government on their observations/reeommen-' 
dations. . I 

4. The Committee considered and adopted this report at their 
sitting held on 22 April, 1987. Minutes of the sitting form Part II 
of the Report. 

5. For facility of reference and convenience, thIe recommenda-
tion/ observation has been reproduced in the Appendix to the 
Report. 

6. The Commi,ttee place on record their appreciation of the 
assistance rendered to them in the matter' by the Oftlce of the Comp-
troller and Auditor General of India. 

NEW DELHI; 

24 April, 1987 

4 Vaisakha, 1909-(Saka)-

( v) 

• 

E. A YYAPU REPDY, 

C'h4innan. 



CHAPl'ER I 

REPORT 

This Report of the Committee, deals with the action taken by 
Government on the Committee's recommendations and/or obler .. 
vations contained in their 231st Report (7th Lok Sabha) on Finan-
cial Review:..cum.Commercial Accounts of the Canteen Stores 

Department 

~  Action Taken Notes on the reoommenciations/observatlons 
of the Committee contained in the Report have been received-from 
Government and are categorised as follows: 

(1) Recommendations/observations that have been accepted 
by Government. 

S1. Nos. 1 and 2 

(U) Recommendations/observations which .the Committee do 
not desire to pursue in view of the replies of Govern-
ment. . 

Nfl 

(Ui) Recammendation$/observations replies to which! have 
. not been accepted by the Committee and which require 
raiteration. 

NU 

(iv) RlecommendationB/observations in respect of wlllch 
Government have furnished interim replies. 

Nil 

Viacontinuance of the practice· of inclusion of Fintzfteial Revlew-
cum-Commercial Accounts of the Canteen Stores Department in 

Civil Appropriation Account, 

1.3 While consld1ering a proposal made b.y the Controller General 
,ot Ac:counts, Ministry of Finance (Department of Expenditure) for 
discontinuance of the practice of inclusion of Financial Review .. 
cum-Commercial Accounts of the Canteen. Stores Department in 
Civil Appropriation Accounts. the Committee in paragraphs 12 and 
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. 

13 of their 231st Report (Seventh Lok Sabha) had recommended 
as under: 

"12. The Committee have given a careful thought to the pro-
'posaI made by the COllttoller General of Accounts, Minis-
try of Finance (Department of. l l it ~  ,':.for cjjs-
.. eofttinumtce .~. the practice of inclusion . ,0r.Jrinwial· 
Revtew..icUmo.Commercial Accounts of the Canteen StoNs' 
. 'Department· in' tne 'Civil Appropi'iation Accounts.' orhey. 
see force in' the argument advanced by the Controllel-
General of Accounts that there is hardly any Po1nt in 
i l i~ ·the ,Financial ,Review...cum-COIrlmtrcial 'AJ!-
,counts. of the Canteen Stores Department as an Appendlx' 
. to 'the Civil Appropriation Accounts when this is"not 
being done in respect of 41 other departmentally run' 
; undertakings, -soine Of which are majoT o:rganisations of 
Government, both in respect of outlay alid realm of 
activities compared to the Canteen\. Stores Department. 
The Committee also take note of the assurance .of, the 

, Controller General of Accounts that discontinuance of 
the practice. of inclusion. of Financial Review-cum-Com-
mercial Accounts of the Canteen 'Stores Department will 
not in any way change the existing practice regarding 
the preparation of the Firiancial Review-cum-:Commercial 
proforma accounts of the ~ t  Stores Department. 

13. In 'view of the ·foregoing, the Committee:8gJ;,eeto the pro-
posal made by the Controller General. of. -Ace«lunts for 
discontinuance of t~ practice of inclusion of Financial 
Review-cum-Commercial Accounts of the Canteen Stores 
Department from the Civil Appropriation A ~ t  for 
198a-84· and onwards." 

[So Nos.-1 arid ~ 12 and 13) of 231st Report of Pl1blic 
Accounts Committee (7th Lok Sabha)] 

1.4 In their action taken note, the Ministry of Finance (Depart-
JJ318nt:IOf! EXpendittire) :.have 'stated. as' :follC)ws: 

-' . '1t.ee6Ii1mendations of the Committee have been implemented 
commencing 'from the Civil Appropriation Accounts for 

~~.~' ... " . 
:-i.5' .,he· ~ ~ti  1.ote-wHh ~ti O  the alttiOb.. ~ J  by .~ 
MIiiIitty: ' l "'~ '~ :'O .:. it  '08. t ~ re.eomm--
.-uo8i ......... lidifft' apariijraphs : 12 -anll lSGf 'the -ftlst"Bepor,t 
.. e1itlitLWk·: .... ); ;' '. 
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O lll A l .lJ ~I  4TlQfiS WI.llPli ~ ~ BEQr 
ACCm'ED BY O ~~ '  

Recommendation 

The Committee have given a careful thought to the proposal 
made by the Controller General of Accounts, Ministry of Finance 
(Department of Expenditure) for discontinuance of the practice of 
inclusion of Financial i ~ i l Accounts of the Can-
teen Stores Department in the Civil Appropriation Accounts. They 
see force in the argument advanced by the Controller General of 
Accounts that there is hardly any point in including the Financial 
Review-cum-Commercial Accounts of the Canteen Stores Department 
as an Appendix to the Civil Appropriation Accounts when this is 
not being done in respect of 41 other departmentally run undertak-
ings. some of which are major organisations of Government, both 
in respect of outlay and realm of activities compared to the Can-
teen Stores Department. The Committee also take note of the as-
surance of the Cl>ntroller General of Accounts that discontinuance 
of the practice of inclusion of Financial Review-cum-Commercial 
Accounts of the Canteen Stores Department will not in any way 
change the existing practice regarding the preparation of the Fin-
ancial Review-cum-Commercial profonna accounts of the Canteen 
Stores Department. 

In view of the foregoing, the Committee a'gree to the proposal 
made by the Controller General of Accounts for discontinuance of 
the practice of inclusion of Financial Review-cum-Commercial Ac-
counts of the Canteen Stores Department from the Civil Appropria-
tion Accounts for 1983-84 and onwards. 

[S. Nos. 1 and.2 (Appendix U) paras 12 and 13 
of 23lst Report (7th Lok ~ 

Action Taken 

Recommendations of the Committee haVe been implemented com-
mencing from the Civ': \ppropriation Accounts for 1983-84. 

Wide Ministry of Finance (Deptt. of Expenditure) O.M. 
No. G. 25018IGr. 19182-AA!2270 dated 15 February, 1985J 
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RECOMMENDATIONS/OBSERVATIONS WHICH TB, ecu. 

MITTEE DO NOT ""DESIRE "TO POltSUB IN THE LIGHT OF 
THE REPLIES RECEIVED FROM GOVERNMENT . ~ ., . . . .' ... 
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NIL 
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'u:cOJ.OllD1DATIOMSIOBSERVATIONS: 'l'HS ~  .. 'OO 
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CIIAMD Y 

RECOMMENDATIONSIOBSERVATIQ)lS IN R.E8RJ:C'1' or 
W1ilcii GOVZRNMJ:NT HAW FURNtBHED JNmRIM 
REPLIES 

Nrw DI:LHJ; 
24 April, 1987 
-4 Vaisa-kha -l909-C---(""""S"'--ak=-a) 

IfIL 

6 

E. AYYAPU REDDY, 
Chai1"m4n, 

Public Account. Committ\\!'e. 
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'MINUTES OF' THE 58TH'SlT1'1NG 0" THE I A . Ol ~ i 
COMMITTEE HELD ON 22 APRIL 1987,IN', Ol ~ I'  
ROOM. NO .. 50r :PARLIAMENT HOUSE/ ~~::~iI .' , : ~. 

The Committee,sat from 1500 hrs. to 1810 Ms. !: ,r 

PRESENT' 
II. (j I 

I.' ".',:"'!':, '; I '" ,I 

,:.'!,." lShHE. ~ ~  Red.Qy-ChaiTman 
" ':",,, (I, 

" .~. '.:'.~.  i', .  ' 

." ~"J.' . .':: ~ . ~~~:'. ~"'. :'; . ~ 

"""';\J'i2. Sbri j.Chokka. '&0 
3. Shri RanjitSingh Gaekwad 
4. Sbri H. M. Patel 
5. Shri Simon Tigga 
6. Shri Girdhari La! Vyas, 
7. SbJ:i M. S. Gurupadaswamy 
8. Sbri VirendraVerma 

1 
~ -J .Memben 

SECRETARIAT . 
Shri S. M. Mehta-Senior Financial Committee Officer 

REPRESENTATIVES OF AUDr14 

1. Shri DI' K. Chakravorty -AddL Dy. C&AG (RC) 
2. Shri R. ~ A I I 

3. Shri M.  M. B. Allnavi-DADS 
4.Shri S. B. Krishno!l-Director (Reports) 
5. Shri K. ,Krishnan-JD(Dt) 
6. Shri N. L. Chopra-JD(DS) 
7. Shri S. K. Gupta-JD (Indirect Taxes) 

The Committee considered and adopted the following draft' Re-
port. 

2. 

(i) 'Action taken on 231!t'Report (7th ~  Babba) regarding 
Financial i ~ i l A ~ of the Can-
teen Stores Department., 

•• •• • • • • 
3. The Committee alsO authorised the Chairman to present the 

Report to the Lok Sabha. 

The Comm·ttee then adjou.rned. 

7 
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1 1·' 

3 

Mini'$try of Financa 
~ t t of Bxpen. 
alture) 

4 

Tol': Comnlittae note witb satisfactioQ the 
action taken by tho Ministry of Finance 
(Doptt. of Blq)Onditure) on their reo 
commend:llions contained in ~
pIls 12 Ilild 13 01 tho 231st RlDPOrt 
CSeV\;lotll Lok. Sabha). 
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